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RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).34062/2013

(From the judgenent and order dated 09/10/2013 in SA No. 383/2013 of The
H GH COURT OF UTTARAKHAND AT NAI NI TAL)

YOGENDRA SI NGH TOVAR Petitioner(s)
VERSUS
BAR COUNCI L OF UTTARAKHAND & ORS Respondent ( s)
(Wth appln(s) for permission to file SLP without c/copy as well as plain

copy of inpugned order and office report)

Date: 12/11/2013 This Petition was nentioned for hearing today.

CORAM :
HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s)
Ms. Di ksha Rai, Adv.
M . Yashwar dhan Si ngh, Adv.

For Respondent (s)

M. Aniruddha P. Mayee, Adv.
Ms. Ranj eeta Rohtagi, Adv.

UPON hearing counsel the Court made the follow ng

ORDER
Counter Affidavit and Rejoinder Affidavit be filed before 29-11-
2013.
Stand over to 3-12-2013.
| (Vi shal Anand) | | (Sneh Bal a Mehra)

| Court Master | | Court Master



